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(b) A National Charter for Children, 2003 has been adopted on 9th 
February, 2004 and National Plan of Action, 2005 launched on 20th August, 
2005. 

The National Charter for Children 2003 is a policy document reiterating the 
commitment of the Government to the cause of Children. The National Plan of 
Action, 2005 is for implementation of the Stated policy with specific targets on 
IMR, MMR, access to Safe drinking water and basic sanitation, elimination of 
child marriage, wiping out Polio and reduction of the numbers of infants infected 
with AIDS and full registration of Births and Deaths. The documents have been 
circulated to all the State Governments and other Ministries dealing with the 
child sector. It is proposed to conduct a review of the progress made by various 
States, on a periodic basis in due course. 
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RE: DEMAND FOR DISCUSSION ON DODA KILLINGS 

MR. DEPUTY CHAIRMAN: Papers to be laid... {Interruptions)... 
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SHRI S.S. AHLUWALIA (Jharkhand): Sir, the House was adjourned when 

the Leader of the Opposition was on his legs... (Interruptions)... Sir, the House was 
adjourned... (Interruptions)... 
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MR. DEPUTY CHAIRMAN: No; no; it has been agreed... (Interruptions).. 
,� %) �/� �..(Interruptions),.. Ahluwaliaji, it has been agreed... (Interruptions)... It has 

been agreed that there will be a discussion immediately after the laying of Papers... 

(Intenvptions)... 

0���  D�� ��-��
 ह�'� 
, %�� �	��� ...(%

&��)... ��� ���
� ...(%

&��)...  

Please, please ...(Interruptions).. ���B �	, ,� %)�/� /...(%

&��)...���7�, 
It has been agreed—the chairman has aliowed—that immediately after the 

laying of the papers, discussion on Doda killing will take place 
...(Interruptions)... So, what difference will it make?... (Interruptions)... No, what 
difference will it make? 
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ह5 A� � The urgency of 

the situation demanded it. That is why we asked for suspension of the Question 
Hour.... (Interruptions)... 
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SHRI S.S. AHLUWALIA: Sir, the point is, there was the urgency. The urgency 
of the situation demanded it... (Interruptions)... 
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DR. MURLI MANOHAR JOSHI (Uttar Pradesh): Sir, we are not objecting to that. 
But before papers are to be laid, let him speak... (Interruptions)... 

SHRI S.S. AHLUWALIA: Let him finish...(Interruptions)...Let him finish... 
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SHRI V. NARAYANASAMY (Pondicherry): Sir, the House cannot run like 

this....(Interruptions)... 

MR DEPUTY CHAIRMAN : Some Ministers have to go to the other 

House. So, let the Papers be laid first. I appeal to the House to let the Papers 

be laid. ...(Interruptions)... It is a small thing...(Interruptions)... 

SHRI S.S. AHLUWALIA : What is the urgency of laying of Papers? ... 

(Interruptions)... What is the urgency ? ... (Interruptions)... 
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THE LEADER OF,THE OPPOSITION (SHRI JASWANT SINGH): Mr. 

Deputy Chairman, Sir, I have no difficulty in the Papers being laid. 

...(Interruptions)... 

MR. DEPUTY CHAIRMAN : Please. Please. ...(Interruptions)... Let me 

listen. ...(Interruptions)... 

SHRI JASWANT SINGH: Sir, I had been called. The proceedings of the House 

were interrupted. The House got adjourned. You are now requiring that the Papers 

first be laid, and, thereafter, whatever submission I have to make, I will make, and 

then you give your ruling, whatever ruling you want to give. I have no difficulty 

whatsoever. Please lay the Papers. ...(Interruptions)... The less the agitation on 

the Treasury Benches, Sir, the smoother will the working be. 

MR. DEPUTY CHAIRMAN: Now, the Papers to be laid. 
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